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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, 

CENTRAL ZONE BENCH, BHOPAL 

ORIGINAL APPLICATION NO 164/2024 (CZ) 

 

Jagrat Agarwal & Ors.        Applicant(s) 

       Vs. 

 MoEF&CC & Ors.                             Respondent(s) 

 

ACTION TAKEN REPORT ON BEHALF OF MADHYA PRADESH 

POLLUTION CONTROL BOARD  

 

IT IS MOST RESPECTFULLY SUBMITTED HERE IN UNDER:- 

1. That, the present application was filled by the applicant alleged non-

compliance of Water (Prevention and Control of Pollution) Act, 1974 and 

discharge of untreated water into the water bodies/lake in violation of the 

Solid Waste Management Rules, 2016.  

 

2. That, MPPCB had earlier filed the complaint before the Chief Judicial 

Magistrate, Shivpuri under section 25, 24, 44, 45A of The Water (Prevention 

and Control of Pollution) Act, 1974 .which was submitted before the tribunal 

vide action taken report dated 11.12.2024. Thereafter,  The Hon’ble Tribunal 

vide its order dated 12.12.2024 directed as under-: 

“(1) Discharge of untreated water into the water bodies are still been 

continuing though STP has constructed but sewer line and house hold 

connections are yet to be completed. 

(2) The committee observed that some of the structures are shown in the 

water body coming within the purview of encroachment. 

The District Magistrate, Shivpuri, Chief Executive Officer, Municipal 

Council, Shivpuri and State Pollution Control Board are directed to take 

necessary actions and to ensure that there should not be any discharge of 
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untreated water into the water body and encroachment if any found as 

pointed out by the members of the joint committee must be removed 

according to rules. Further Action Taken Report may be filed within three 

weeks.” 

 

3. That, in compliance of the above order dated 12.12.2024 MP PCB has sent 

letter no 1172 dated 13.12.2024 to chief Executive officer for necessary 

action and compliance of the direction passed by The Hon’ble Tribunal. 

Letter enclosed for reference as ANNEXURE-1. 

 

4. That, the MPPCB has also impleaded the current chief municipal council, 

shivpuri who is responsible for ensuring that untreated water is not 

discharged into the water bodies. Further, the  Executive Engineer , Public 

Health Engineering Department, Shivpuri division has also been added as a 

accused in the criminal case filed earlier since he is responsible for for 

construction of the sewage treatment plant. The relevant document 

enclosed for reference as ANNEXURE-1. 

 

5. The Hon'ble Tribunal may kindly be pleased to take the aforesaid action 

taken report on record.  

 

Place: BHOPAL       FILED BY MPPCB 

 

Bhopal Date: 11.02.2025   

          
    

ADV PARUL BHADORIA  

Advocate for MPPCB 

Ph.No.:(+91)-8085977111;  

Email: parul.bhadoria04@gmail.com. 

3



af�, 

$A-ropcb-guna@mp.gov.in, ro.mppcbguna26@gmail.com 

t.T/T..at./2024 

YRd HI�er fis 12.12.2024 d 3Tcfera fb; 

yfafeifk: 

MTS A. 07544-274098 

NGT Urgent 

LiFE 

HTH:- HA. Is afRd fdcbrUT (CZ) 4T4IT yDUT GHH0E 164/2024 yRd T�eI fa0cs 12.12.2024 

Lifestyle for 
Environment 

A.AT/.G.at./2024 

fasue,.(catch. 13 1)2 /Roy 

(1) Discharge of untreated water into the water bodies are still continuing though STP has been constructed but sewer line and house hold connections are yet to be completed. (2) The committee observed that some of the structures are shown in the water body coming within the purview of encroachment. 
The District Magistrate, Shivpuri, Chief Executive Officer, Municipal Council, Shivpuri and State Pollution Control Board are directed to take necessary actions and 
to ensure that there should not be any discharge of untreated water into the water 
body and encroachment if any found as pointed out by the members of the joint 
committee must be removed according to rules. Further Action Taken Report may be 
filed within three weeks. 
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JOINT COMMITTEE INSPECTION REPORT 
In The Matter of 

Original Application No. 164/2024(CZ) 

Jagrat Agarwal & Ors. Applicant (s) 

Vs. 
MoEF&CC & Ors. Respondent (s) 

 
In Compliance of Order dated 24/07/2024 

 
 

 
 
 

Date of Inspection:- 27 Aug, 2024 

Location: Jadhav Sagar, Sakhya Sagar & Madhav Sagar Lake 

Distt- Shivpuri (MP) 
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BEFORE THE NATIONAL GREEN TRIBUNAL 
CENTRAL ZONE BENCH, BHOPAL 

Original Application No. 164/2024(CZ) 

Jagrat Agarwal & Ors.  Applicant(s) 

Vs. 
MoEF&CC & Ors. Respondent(s) 

 
 

Sr. 
No. 

Particulars Annexure 
Page 
No. 

1. Joint Inspection Report - 1-4 

2. 
Copy of nomination letter of all Committee Members for Joint 
Inspection 

01 5-8 

 
3. 

Letter of Regional Officer Guna to Dir. Madhav National Park, CMO, 
Tehsildar, Executive Engineer PHE & Shri Jagrat Agarwal, Shivpuri 
to present for spot inspection. 

 
02 

 
9-10 

4. Copy of attendance sheet of joint committee for inspection dated 
27/08/2024 

 
03 

 
11 

5. Google map showing Nallah Stream. 04 12 

6. 
Copy of Court case file under section 24 of water (Prevention & 
control of pollution) Act 1974 against the local body. 

05 13-20 

7. 
Copy of comparative statement of water Quality of last 02 years 
(Jadhav Sagar, Sakhya Sagar & Madhav Sagar ) 

06 21-23 

8. Photographs during visit of committee on date 27/08/2024 07 24-25 

9. Photographs of mission Jalganga Mission during cleaning drive 08 26 

10. Copy of letter from PHED Shivpuri 09 27 

11. 
Panchnama and Letter by Deputy Director, Madhav National Park. 

10 28-78 

12. 
Copy of Letter by Nagar Palika Shivpuri regarding boulder pitching 
on embankment of Jadhav Sagar, Shivpuri. 

11 79 
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INTRODUCTION:- 

Issue raised in this application is non-compliance of Water (Prevention and Control of 

Pollution) Act, 1974 and discharge of untreated water into the water bodies/lake and throwing the 

municipal waste into the water bodies in violation of rules. 

In 1918, the Maharaja of Gwalior constructed three dams across the Maniyar River, 

forming the “Three Lakes of Shivpuri” - Jadhav Sagar, Sakhya Sagar, and Madhav Sagar Lake. 

Sakhya Sagar Lake, recognized internationally as a Ramsar Site under the Convention on Wetlands, 

is situated on the outskirts of Shivpuri. Jadhav Sagar Lake, one of the district’s oldest water bodies, 

is recognized as a wetland in accordance with the decision of the Hon’ble Supreme Court in M. 

K. Balakrishnan v. Union of India (2017) 7 SCC 805. This Lake, along with Sakhya Sagar, forms 

a wetland complex per Section 2 (h) of the Wetland Conservation & Management Rules, 2017 

(WLR 2017) and are protected by the same. 

We deem it just and proper to call a report on the matter in issue in present Original Application, 

from a Joint Committee constituted: - 

i. One representative from the Member Secretary, Wetland Authority, Environment, 

Planning and Coordination Organization. 

ii. One representative from the District Magistrate, Shivpuri. 

iii. One representative from the M.P. State Pollution Control Board. 

The Committee is directed to visit the place and submit the factual and action taken report within 

six weeks. The committee is also directed to suggest the measures which are required to be taken 

for retraceable of the grievances and improvement of the water body. In accordance with the 

Wetland (Conservation and Management) Rules 2017. The State PCB will be the nodal agency 

for coordination and logistic support. 

In-Compliance to Hon’ble NGT (CZ) order Dated 24/07/2024 officers are nominated for 

inspection are as under: - 

i. Shri Brijendra Yadav Deputy Collector (Representative of the District Collector), 

District Shivpuri. (M.P.) 

ii. Dr. Manoj Vishwakarma, Assistant scientific officer (Representative of the Wetland 

Authority, EPCO) Bhopal (M.P.) 

iii. Shri D.V.S. Jatav, Regional officer, MPPCB, Guna, (Representative of Madhya Pradesh 

Pollution Control Board) Guna, (M.P.) 

Copy of official order related to nomination for joint inspection attached as Annexure -01. 
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The complainant Shri Jagrat Agarwal, CMO, Tehsildar, & Executive Engineer PHE, Shivpuri was 

also requested to be present with the joint committee. Adv. Shri Abhay Jain representative of 

complainer, ACF, Madhav National Park, Nagar Palika Shivpuri, PHE department & Mining 

department was also present with the joint committee for inspection. The letter was written to the 

applicant attached as Annexure-02. 

The joint inspection was conducted by the joint committee on dated 27/08/2024. 

Attendance sheet of officers of joint committee attached as Annexure-03. 

THE OBSERVATION OF THE COMMITTEE ALONG WITH THE COMMENTS ON 

THE POINT WISE ISSUE RAISED IN THE CASE:- 

S.No. Brief of complaint Fact’s & Observations 

 
1. 

The water quality in Jadhav 

Sagar and Sakhya Sagar has 

been deteriorating due to 

unregulated human activities, 

municipal waste, and 

untreated sewage. 

The Jadhav Sagar Lake is situated in downstream of town 

Shivpuri & whole catchment of town cover the residential, 

commercial & other settlement. The local body has prepared 

the plan for laying the sewer line to tap the sewage to 

prevent from mixing in the natural stream/ Sakhya Sagar 

Lake. 

The STP is already being constructed however sewer 

line & house hold connection is yet to be completed. After 

completion of the project the mixing of sewage in Sakhya 

Sagar through natural stream/ nallah Google map is enclosed 

showing Sakhya Sagar, Jadhav Sagar & nallah as Annexure-

04. 

The committee visited the sites & observed that 

untreated waste water is not confluence into   Jadhav Sagar 

but found discharging into Sakhya Sagar through a drain by 

passing Jadhav Sagar. The MPPCB has filed the prosecution 

under section 24, 25&26 of water (Prevention & control of 

pollution) Act 1974 against the local body. Copy of court 

case is enclosed as Annexure-05. 

The MPPCB regularly monitor the water Quality of 

Jadhav Sagar, Sakhya Sagar & Madhav Sagar. A 

comparative statement of water Quality of last 02 years 
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  enclosed for perusal. Annexure-06. 

 
2. 

Municipal Council has failed 

to take necessary steps for the 

cleaning of the lake and the 

removal of the debris and the 

solid waste and discharging 

the untreated water into the 

water bodies. This has led to 

eutrophication and the 

proliferation of Water 

Hyacinth, severely impacting 

the ecosystem. 

The committee found that no solid waste is being dumped 

into Jadhav Sagar Lake & other water body. Municipal solid 

waste is collected door to door & dumping into Barodi 

dumping site. Cleaning of water body done by Municipal 

Council Shivpuri. There is no dumped debris & solid waste 

into the water body found during joint committee visit. 

Photographs taken during visit of committee enclosed as 

Annexure-07. 

Conservation of Jadhav Sagar Lake & prevention of 

mixing of sewage a separate nallah/ drain has been made. 

The municipality has also taken up cleaning drives Jalganga 

Mission from time to time. Photographs of Jalganga mission 

taken during cleaning drive is enclosed as Annexure-08. 

PHED has submitted the letter for diversion of sewage 

through and does not enter untreated sewage in 

water bodies of Shivpuri enclosed as Annexure-09. 

 
3. 

Regarding encroachment of 

the water bodies and channels 

leading from the catchment 

area. Ecological degradation 

in the green zone surrounding 

Sakhya Sagar and Jadhav 

Sagar Lakes. 

Any conversion of Jadhav 

sagar non-wetland uses 

including encroachment of 

any kind. 

The committee visited the area & discussed with occupier of 

the lake under the forest dept. As per the information 

provided by forest Department no encroachment has been 

done within Eco-sensitive zone from the boundary of the 

Madhav National Park (MNP). 

The committee observed that the some of the Structure 

like temples, hutments etc. were observed. The applicant 

stated that these are the encroachment, However the officers 

of forest & district administration inform that there is no 

encroachment on the forest Land. The Committee again 

discuss the terms of reference as per Hon’ble NGT direction 

were in the issue related Wetland   & forest are to be 

address. 

Copy of Panchnama and   Letter by Deputy Director 
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  Madhav National Park Forest Department, Shivpuri 

enclosed as Annexure-10. 

Information provided by the Nagar Palika Shivpuri 

regarding boulder pitching on embankment of Jadhav Sagar 

is under progress. A letter along with tender document 

received from Nagar Palika Shivpuri is enclosed 

as Annexure-11. 
 

RECOMMENDATION:- 

1. The District Administration shall ensure strict compliance of section 4 of the Wetland 

Rules 2017 and to ensure that there will not to be any encroachment on wetland. 

2. Signage and caution boards should be installed by the occupiers of the water bodies at suitable 

place. 

3. For protection of the water bodies fencing shall be done occupiers of the water bodies. 

4. Removal of weeds in scientific manner in Jadhav Sagar, Sakhya Sagar & Madhav Sagar Lake. 

5. The weed trapped at automatic gates of the dam causing accumulation of the weeds therefore 

it is recommended to replace the automatic gates with suitable structure. 

6. Multilayer screen should be installed to trap the waste coming through Jadhav Sagar. 

7. Bioremediation and restoration of lake bed to improve the water carrying and holding capacity 

of lakes. 

8. State Wetland Authority may be consulted for seeking any guidance to ensure compliance of 

Wetlands Rules 2017. 

9. Preventive measures should be taken by PHED Shivpuri and Nagar Palika, Shivpuri to ensure 

compliance of the standard of CPCB/PCB regarding sewage quality. 

 

  

(Dr. Manoj Vishwakarma) 
Assistant Scientific Officer, 

Bhopal (M.P.) 

 
 

 

(D.V.S. Jatav) 
Regional Officer, 

MPPCB, Guna, (M.P.) 

(Brijendra Yadav) 
Deputy Collector, 
Shivpuri. (M.P.) 
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Issue raised in this application is non-compliance of Water (Prevention and Controi of Pollution) Act, 1974 and discharge of untreated water into the water bodies/lake and throwing the municipal waste into the water bodies in violation of rules. 

In 1918, the Maharaja of Gwalior constructed three dams across the Maniyar River, forming 
the "Three Lakes of Shivpuri" - Jadhav Sagar, Sakhya Sagar, and Madhav Lake. Sakhya 

Sagar Lake, recognized internationally as a Ramsar Site under the Convention on Wetlands, is 
situated on the outskirts of Shivpuri. Jadhav Sagar Lake, one of the district's oldest water bodies. 
is recognized as a wetland in accordance with the decision of the Hon'ble Supreme Court in M. K. 
Balakrishnan v. Union of India (2017) 7 SCC 805. This Lake, along with Sakhya Sagar, forms a 

wetland complex per Section 2(h) of the Wetland Conservation & Management Rules, 2017 (WLR 
2017) and are protected by the same. 
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We deem it just and proper to call a report on the matter in issue in present Original Application. 
from a Joint Committee consisting of: 

I894 ||. egal- NGT 

One representative from the District Magistrate, Shivpuri. 

One representative from the Member Secretary, Wetland Authority, Environment,. 
Planning and Coordination Organization 

The Committee is directed to visit the place and submit the factual and action taken report 
within six weeks. The committee is also directed to suggest the measures which are required to 
be taken for retraceable of the grievances and improvement of the water body. In accordance 

with the Wetland (Conservation and Management Rules) 2017. The State PCB will be the 

nodal agency for coordination and logistic support. 

The report in the matter be filed by the Committee through email at ngtezbbho-my@0vin 

preferably in. 
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Sr. 
No. 

1 

2 

3 

4 

Sr. 
No. 

1 

2 

3 

4 

Sr. 
No. 

1 

2 

3 

4 

Parameters 

pH 

D.O (Mg/L) 

B.O.D (Mg/) 

Total Coli forms 
Organism MPNI100ml 

Parameters 

pH 

D.O (Mg/L) 

B.O.D (Mg/l) 

Total Coli forms 
Organism MPNM00ml 

Parameters 

pH 

D.O (Mg/L) 

B.O.D (Mg) 

Total Coli forms 
Organism MPNI100ml 

April 

7.6 

7.1 

2.3 

51 

April 

April 

7.6 

7.5 

1.9 

30 

May 

May 

7.3 

7.0 

1.6 

May 

June 

June 

June 

7.6 

7.3 

1.8 

28 

Madhav Lake Shlvpuri (Comparative Data sheet) Yr.2022-23 

July 

77 

7.6 

2.4 

34 

July 

7.4 

7.0 

1.4 

Aug Sep. 

7.6 

July 

7.1 

2.3 

62 

Aug 

7.5 

6.3 

Sep. 

7.1 

7.6 

1.4 

7.6 

1.7 

Aug Sep. 

34 

Oct 

7.6 

7.3 

2.6 

36 

Oct 

Madhav Lake Shivpuri (Comparative Data sheet) Yr.2023-24 

7.6 

7.2 

1.4 

24 

Nov 

7.6 

Oct 

7.3 

1.8 

26 

Nov 

7.3 

7.0 

1.4 

22 

Dec 

7.5 

7.2 

. 

1.4 

40 

Dec 

7.6 

7.4 

1.8 

32 

Jan 

Nov Dec 

7.5 

7.2 

1.6 

Jan 

7.6 

7.4 

1.8 

18 

Feb 

Madhav Lake Shivpuri (Comparative Data sheet) Yr.2024-25 

7.7 

Jan 

8.2 

1.7 

Feb 

7.5 

7.9 

1.7 

16 

Feb 

March 

7.8 

74 

1.8 

March 

7.2 

7.2 

1.6 

26 

March 

CHEMIST 

Min. 

7.5 

74 

14 

26 

Min. 

7.2 

7.0 

1.4 

16 

Min. 

63 

7.1 

1.4 

28.0 

M.P Pouten Contrel Beera 
Vypur - Guna 

Max 

7.8 

8.2 

2.6 

62 

Max 

7.6 

7.9 

1.8 

34 

Max 

7.6 

7.5 

1.9 

30.0 

Avg. 

7.6 

74 

2.0 

41.5 

7.5 

Avg. Class of Water 

7.3 

1.6 

24.6 

7.2 

7.3 

Class of Water 

Avg. Class of Water 

1.7 

A 

29.0 

A 

A 
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Sr. 
No. 

1 

2 

3 

Sr. 
No. 

1 

2 

3 

4 

Sr. 
No. 

1 

2 

3 

4 

Parameters 

pH 

D.O (Mg/lL) 

B.O.D (Mg/n) 

Total Coli forms 
Organism MPN/100m 

Parameters 

pH 

D.O (Mg/L) 

B.0.D (Mg/l) 

Total Coli forms 
Organism MPN/100ml 

Parameters 

phH 

D.0 (Mg/L) 

B.O.D (Mgl) 

Total Coli forms 
Organism MPN/100ml 

April 

76 

7.3 

2.5 

66 

April 

April 

7.3 

7.6 

2.0 

33 

May 

May 

7.2 

7.0 

1.6 

May 

Sankhya Sagar lake Shivpurl (Comparative Data sheet) Yr.2022-23 

June 

. 

June 

7.0 

June 

7.0 

2.0 

36 

July 

78 

7.3 

2.8 

34 

July 

7.4 

7.0 

1.6 

Aug Sep. 

24 

7.7 

6.9 

2.4 

64 

Aug 

7.9 

7.05 

Sep. 

7.2 

7.3 

1.2 

7.4 

1.4 

July Aug Sep. 

36 

Oct 

7.8 

7.1 

2.7 

40 

Sankhya Sagar lake Shivpuri (Comparative Data sheet) Yr.2023-24 

Oct 

7.7 

7.0 

1.6 

24 

Nov 

7.7 

Oct 

7.2 

1.9 

28 

Nov 

7.3 

7.0 

1.8 

24 

Dec 

Nov 

74 

CH¾MIST 

7.1 

1.2 

26 

Dec 

7.3 

7.2 

1.9 

36 

Jan 

74 

7.2 

M.P Polluten Ceatrel Benr 
Vur - @une 

1.4 

Jan 

7.6 

7.8 

1.8 

24 

Feb 

Sankhya Sagar lake Shivpuri (Comparative Data sheet) Yr.2024-25 
Dec Jan 

7.6 

8.7 

1.6 

Feb 

7.6 

7.8 

1.7 

18 

Feb 

March 

79 

7.6 

1.8 

March 

7.2 

7.0 

1.6 

24 

March 

Min. 

74 

6.9 

1.2 

26 

Min. 

7.2 

7.0 

1.4 

18 

Min. 

7.0 

7.0 

1.2 

33.0 

Max 

7.9 

8.7 

2.8 

66 

Max 

7.9 

7.8 

1.9 

36 

Max 

7.3 

7.6 

2.0 

36.0 

Avg. Ciass of Water 

7.7 

74 

2.0 

43.0 

Avg. Class of Water 

7.5 

7.2 

1.7 

26.3 

Avg. 

7.1 

7.3 

1.7 

A 

34.5 

A 

Class of Water 

A 
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Sr. 
No 

1 

2 

3 

4 

Sr. 
No. 

1 

2 

3 

4 

Sr. 
No. 

-1 

2 

3 

4 

Parameters 

pH 

D.O (Mg/L) 

B.O.D (Mg/) 

Total Coli forms 
Organism MPN/100ml 

Parameters 

pH 

D.O (Mg/L) 

B.O.D (Mgl) 

Total Coli forms 
Organism MPN/100ml 

Parameters 

pH 

D.0 (Mg/L) 

B.O.D (Mg/l) 

Total Coli forms 
Organism MPNI100ml 

April 

7.6 

6.8 

2.3 

67 

April 

April 

7.2 

7.0 

2.1 

36 

May 

May 

May 

June 

June 

June 

6.8 

6.9 

2.3 

42 

Jadhav Sagar Lake Shivpurl (Comparative Data sheet) Yr.2022-23 

July Aug 

| 7.8 

6.8 

2.8 

46 

July 

| 7.6 

7.1 

1.4 

7.9 

July 

7.5 

-

2.3 

46 

Aug 

Sep. 

6.7 

-

6.8 

1.8 

Sep. 

7.1 

7.1 

2.4 

Aug Sep. 

38 

Oct 

7.9 

6.8 

2.9 

46 

Jadhav Sagar Shivpuri (Comparative Data sheet) Yr.2023-24 

Oct 

7 

7 

2.2 

22 

Nov 

7.7 

Oct 

7.1 

2.1 

32 

g 
Nov 

7.4 

7 

1.6 

Dec 

22 

7.3 

7.2 

2.8 

26 

Dec 

7.1 

7 

2.2 

37 

Jan 

7.1 

Nov Dec 

74 

2.0 

Jan 

7.5 

7.8 

1.7 

28 

Jadhav Sagar Shivpuri (Comparative Data sheet) Yr.2024-25 

Jan 

Feb 

CHEMIST 

7.9 

7.6 

Vypur - Guna 

2.4 

Feb 

7.6 

7.7 

1.8 

24 

Feb 

M.P Poluton Gontrol Boara 

March 

7.9 

7.2 

2.5 

March 

7 

7.2 

1.4 

24 

March 

. 

Min. 

7.1 

6.8 

2.0 

26 

Min. 

7 

7 

1.4 

22 

Min. 

6.7 

6.8 

1.8 

36.0 

Max 

7.9 

7.6 

2.9 

67 

Max 

7.6 

7.8 

2.4 

38 

Max 

7.2 

7.0 

2.3 

42.0 

Avg. 

7.7 

7.2 

2.5 

43.8 

7.3 

Avg. Class of Water 

7.2 

1.8 

27.9 

6.9 

6.9 

Class of Water 

Avg. Class of Water 

2.1 

B 

39.0 

A 

B 
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Email eephedshi@mp.nic.in Fax No. 07492-408205 
H0GS2S.SS.uR./1 TAIuifa./ qvg frTayai, 

He#-TVGI VA FH0T 644/à:Drt./AUIf./2024 TT ftis 12.08.2024 

PCB letr doc 

Phone No. 07492-223269 

A.p)s) 24 

Sewer? 0se 
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Mobile No. 9424794828, E-mail- fdmnp.svp@mp.gov.in 
GhH|cH/e/2024/ 2251 

Hult yhyUj 164/2024 (fts) 3T¢I f•TcY 24.07.2024 

-00 

s8(2024. 

9G À T YOU GhHj# Original Application No 164/2024(CZ) yrg 3TT AG 24.07. 

1. That, present Application is filed in form of pro bono publico litigation raising two issues 
firstly uncontrolled growth of Water Hyacinth (naturally grown free 
floating perennial aquatic plant) in the Jadhav Sagar Lake, Sakhya Sagar Lake and 
Madhav Lake (Manmade water bodies last two of them are within the periphery of Madhav 
National Park), and secondly sewage/municipal solide waste discharge into the said lakes 
in absence of an effective sewage treatment plant or mechanism which has resulted in 
severe damage caused to all the lakes and causing severe damage to the flora, fauna, and 
sustenance of endangered species that thrive in the Sakhya Sagar Lake. 

2. That, without commenting much over the merits of matter it is humble submitted before 
this Hon'ble Court that, present Application deserves to be dismiss because of two folds 
reasons firstly Application er has only raised his concern towards the above stated 
problems one of which is naturally phenomenon (growth of Water Hyacinth). It is relevant 
to mention here that, said water bodies / Lakes are in existence for more than 100 vears and 
competent authorities including the answering respondents are taking all reasonable care of 
same and are sincere towards all temporary and permanent issue raised in preservation and 
maintenance of said water bodies. It is purely efforts of Forest Officers the Sakhva Sagar 

Lake is recognized as Ramsar Site of International Importance in the Year 2022. 
3. That, in response to the averment regarding sewage discharge into the said lakes in 

absence of an effective sewage treatment plant or mechanism it is pertinent to mention here 
that, due to sincere efforts of answering respondents and other authorities the issue in 
relation to effectively counter the rising levels of pollution in various lakes at Shivpuri said 
lakes of M.P. have been sanctioned under the National Lake Conservation Schemes of 
Ministry of Environment and Forest, Governnment of lndia since 2007 and presently Public 
Health Engineering Department of State of M.P. working as nodal agency under said 
project is continuously working over a project towards diversion of sewage through 
pipeline and treatment of sewage to protect the netwok of above mentioned lakes at 
Shivpuri and presently as per conversation with said department the project is almost 
complete and samne will be in working condition within almost 4 months. A Copy of letter 
dated 19,06.2024 from PHE Department to Collector Shivpuri i.e. respondent no.2 shoving 
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status of said projecct is enclosed herewith and marked as Annexure R/1. In the light of said 
tacts it 1s incorrect to suggest that, on account of the failure of the District Administration, 
Nagar Palika and Forest Department to effectively contain or reduce pollution has resulted 
in severe damage to all the lakes. 

4. That, in response to the uncontrolled growth of Water Hyacinth (naturally grown free 
jloating perennial aquatic plant) in the Jadhav Sagar Lake, Sakhya Sagar Lake and 

Madhav Lake which may irreversible damage to the flora, fauna, and sustenance of 
endangered species that thrive in the Sakhya Sagar Lake it is humble submitted before this 
Hon'ble Court that, the Park management and Respondents continuously putting efforts 
for preservation of the lake network and also for cleaning the lakes and control the growth 
water hyacinth in the lake. On various Environmental occasions such as world wetland day, 

world water day: life mission, world environment day ctc. The clcaning of the lake being 
done with collaboration with schools, collages, NGO etc. A copy of few Photographs 
showing lake cleaning activities time to time are enclosed herewith and marked as 
Annexure -R/2 (Colly). 
A project report of 30 lakh for the period of 03 years had also been submitted to Madhya 
Pradesh State Bio-diversity Board to eliminate the water hyacinth from Sakhya Sagar Lake. 
A copy of said report is enclosed herewith and marked as Annexure- R/3. In response a 
first installment of Rs. 15 lakh also provided by the Madhya Pradesh State Bio-diversity 
Board to Director Lion Project, Madhav National Park Shivpuri. A copy of said document 
showing sanction of fund is enclosed herewith and marked as Annexure- R/4 (Colly). 
Then Given budget being used and different methods tried to remove the water hyacinth as 
the lake is having Crocodiles in good numbers therefore it become necessary to be involved 
only skilled labor and proper machinery to remove the huge quantity of naturally grown 
free-floating perennial aquatic plant are required for which competent authorities are taking 
sincere efforts. A copy of various documents showing various efforts and steps taken by 
answering respondents are enclosed herewith and marked as Annexure R/5 (Colly) 
collectively. 
It is relevant to mention here that, Water hyacinth being removed manually but the growth 
is extremely rapid especially after Covid 19 Lockdown era as it double itself in 10-15 days 
of period, hence need of proper machinery for automation of said process of removal of 
Water hyacinth is there and hence, on 16.05.2023 respondent no. 3 wrote a letter enclosing 
proposal to his superior authority wherein a amount of 1.25 Cr was asked for under CSR to 
purchase a weed harvesting machine. A copy of said conversation showing demand of fund 
alongwith proposal is enclosed herewith and marked as Annexure R/6. But till today said 
fund was not arranged. 
It is further relevant to bring before this Hon'ble Court that, thereafter regular meetings of 
various concern departments was also held addressing the said issue since January-2024. In 
continuation the officers of nodal agency EPCO the desired long term and short term 
solutions been discussed and implemented as a result of that the letter has been issued by 
Principal Secretary, Environment Dept Govt of MP to Principal Secretary, Uuban 
Development Govt of M.P. for provide the weed harvester machine from Indore to 
Shivpuri Madhav National Park Shivpuri for cleaning the lake. The process of obtaining 
the machine from Municipal Corporation Indore or Bhopal is under process and as soon as 
same was received necessary steps were taken for removal of Water hyacinth from lakes at 
Shivpuri. A Copy of letter dated 09.05.2024 showing said aspect is enclosed herewith and 
marked as Annexure R/7. 

5. That, it is relevant to mention here that, recently vide letter dated 18.07.2024 a fresh 
proposal was forwarded by respondent no. 3 to superior authority wherein a request was 
made to provide necessary fund for Purchase of a new weed harvester machine to remove 
the Water hyacinth was made with a proposal to transfer the remaining amount of 1 Cr. 
lying in a CSR Fund after taking the approval from donor i.e. NMDC Hyderabad. After 
obtaining the necessary permission/clearance respondent no. 3 will be in a position to 
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purchase a New Weed Harvesting machine for Shivpuri Lakes at National Park and same will work as permanent solution to the raised issue of growth of Water hyacinth. A copy of said letter dated 18.07.2024 is enclosed herewith and marked as Annexure R/8. (Colly) 6. A survey was condected with a NGO having expertise in bio remedition on the stretch of 02 Km. connecting Jhadav Sagar lake to Sankhya Sagar lake and the proposed treatment proposal is under process which would be a effcctive solution to keep the sakhya sagar lake clean. Annexure R/9 
7. Another survey with a retd. Scientist of Weed Research Institude Jabalpur M.P. for bio 

treatment of water hyacinth through a bug devlop by the institude which complete life 
cycle on water hyacinth and he proposed to be introduced the bug in Jadhav Sagar lake which is origin place of the water hyacinth.The same proposal has also been incorporated in intregated management plan of Sakhya Sagar lake being prepared. Annexure R/10 

8. That, from the above stated facts and circumstances including the documents available on 
record it is clear that, answering respondents are not only concern about the issue so raised 
in the Application but also taking sincere efforts in finding the best solution (temporary as 
well as permanently) to overcome the issue raised in the Application much prior to filing 
of present Application. 

9. That, it is relevant to bring before the kind attention of this Hon'ble Court that, entire 
Application is based on merry presumption regarding degradation of water in the lake due 
to Water Hyacinth (naturally grown free-floating perennal aguatic plant) in the Jadhav 
Sagar Lake, Sakhya Sagar Lake and Madhav Lake (Manmade water bodies last two of 
them are within the periphery of Madhav National Park) to examine the adverse effect a 
yearly Water Quality Testing Report obtained from competent authority i.e. M.P.P.C.B 
(Madhya Pradesh Pollution Control Board) JAN- DEC 2023 is enclosed herewith which 
shows that, the water quality of Shakya Sagar lake is 'B Category as per the norms of 
Central Pollution Control Board. A copy of Water Quality Testing report alongwith 
relevant documents are enclosed herevwith and marked as Annexure R/11 (Colly). 

10. That, it is further relevant to clarify here that, drone survey was conducted and in pictures 
taken by drone the clear water can be seen in larger part of all three lake. The copy of the 
photographs taken through Drone are enclosed herewith and marked as Annexure R/12 
collectively. 

11. That, present short reply is bona-fide in nature and hence deserves to be taken on record in 
the interest of justice. 

It is therefore most humble prayed to this Hon'ble Court that, present short reply be taken 
on record and considering the facts and circumstances mentioned in the present short reply 
present Application may kindly be dismissed in the intrest of justice 

(ufcrr rftrar) 
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Email eephedshi @mp.nic.in Fax No. 07492-408205 

ufafef: 

/ufR./HL./ÀNAlA0/qUS /tryil, 

yosa4t+.IELuR./H1Á/ . zALA0a. /qug/ray, 

Phone No. 07492-223269 

23365 

RL 
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Cleaning of Sakhaya Sagar Lake on various occasions world Wetland day/ Life mission/Swachhta day 
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Cleaning of Sakhaya Sagar Lake

Screen to check entering the water hyacinth in to Sakhya Sagar Lake
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Cleaning of Sakhaya Sagar Lake
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Brick Kiln (closed) Near Jadhav Sagar
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Idol immersion in a artificial pond near Jadhav Sagar 
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e Mobile No. 9424794805, E-mail- fdmnp.svp@mp. gov in 
GH16/Hà/2023/205 

3TY7 4A i/faa/4EUU/(NqUg, `) /2022/02 feri6 02.01,2023 

yRTh HÍG//2023/2o G 
uftfofa -

23905 

FCF Othee)MBPL lanCCE MPSBBMAe CCF MPSDW dus 

fray faiG/13-o| -1olg 

-00 

fRrayi fiG/)9-o}-o13 
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1 
2 
3 
4 

Madhya Pradesh State Biodiversity Board 
Format for Major Research and Documentation Projects 

5 

Title of the Project 
Project Duration 
Project Cost 
Executing Agency 

|1. 

Principal Investigator 
1 Name 
2. Designation 

Qualification 

4 Address 

L Office 
|. Residerce 

3. 

5 E-mail Address 

4 

6 

Background 

Raionale of he Study 

similar nature) 

(Please also specify how the project is 
different from and ! or buiis on projects of 

( Internationai Status 

Review of Research and Development in the 

subjett 

()) Natuonal Status 

(üi) Signifrcance of the study 

Study Objectives 

A. Project Sumnary 

Project Area or Target Group. 
Methodology 
() Research Design 

MPSBB RP FORM I 

() Sampling 

Sankhaya Sagar Lake Restoration 
03 years 
30 Lakh 
Madhav National Park, Shivpuri 

Shri Uttam Kumar Sharma 
Director Lion Project, Sh1vpur 

Khinni Naka, Shivpuri 

B. Detailed Proposal 

Kothi No 2 Physical Road, Shivpur 
fdmnp. svp@mp.gov in 

More than 100 years old heritage lake supports 
many Aquatic &Terrestrial birds & arimal 
recently recognized as Ramser Site by 

UNESCO. 
Cleaning of lake From heavy infestation of water 
hyacinth and other garbage 

Ranser Site 

Sankhaya Sagar Lake. Heritage site, National 

Park 

The lake supports more than 19-Fishs specie: 

3-8irds species and Wildlife of Madhav 

National Park 
To revive the lake though cleaning and removal 

of weeds and Garbage. 
Sankhaya Sagar lake, Madhav National Park 

A- Water sampling and analysis. 
1 Sampling for base data 
2. Aeration /clearning of weeds and garbage. 

3. Re-samping for the results 
3- Mop-up of weeds 

Sampling at 1- Karbala Bridge 
2- Near MPT( Tourist Village) 
3-Sailing Club 
4- Dam 
5- Drainage Gates 
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8 

9 

() Research tools/instruments 
(Questionnaire, Schedule, research plots 

11 

etc 

Research Plan 

) Research Activities (Corresponding to 
each of the research objectives) 

(i) Time plan (for executing the activities) 

Whether this project involves handling of 
any of the taxa (Floral/Faunal) 

If so please provide details -
i) Scient1fic name of the species and their 

quantity to be handled during the project. 
period. 

13 

(n) legal status of the species under Indian 
Acts. 

() Covered under Wildlite Protection Act. 
1972 

12. 

(v) Whether the project involves entering 
and doing research in a Protected Area 
(PA) 

(v) If yes, details of the PA. 
(vi) Whett.er you have obtained required 

legal permissions from the authority 
under the relevant Act. 

(vin) Please produce the certifted copy of the 
permission with duration. 

(vi) Permission document attached Yes / No 
Project Outputtoutcomes 
(What the study will result into) 

Deliverables 
(What all will be submitted to the Board e.g. 
Mid term reports, Completion report. poster 
photos etc.) 
Financial Assistance Sought 
Professional costs (Personnel manpower 
costs e.g. Research Assistants etc) 

Field costs (Costs incurred for undertaking 
field work) 

Capital Costs (for equipments etc ) 
Administrative support 
(Please give details along with basis of 
costing) 
Note: Capital cost should not be more than 
10% of the project cost 
Break up of Financial Assistance Sought 

Organizat1onal Capatbility Details 
(Details of proje ts executed earlier and 
infrastructure fac ities available) 

Effect of cleaning through resarnpling/screening 
of wasle 

O905 

1- Sampling & analysis 
2- Cleaning activities. 
3- Sampling and analysis again after cleaning 

03 Years 

Floral Yes 

Water hyacinth (Eichhornia Crassipes) 
Oty:- Approx. 40-50 ton. 

Weed 

No 

Yes 

Madhav Naticnal Park, Shivpuri 
Yes 

Yes 

Water quality improvernent which support 
Biodiversity of the area. 

completion reports/photos 
Mid-term reporis, CompBeticn reports 

13.5 Lakh. 

1.5 Lakh 

Year I 
15 Lakh 

Year ll Year 
10 Lakh5 Lakh 

Skilled man power 
Boat 30 HP 
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4 

15. 

16. 

17 

Endorsement of the project by the 
organization 
How the project will help MPSBB to achive 
its goals 
1. Conservation of Brodiversity 
2 Sustainable use of Biodiversity 

3. Benefit Sharing arising out of commercial 
use of bio-resources (ABS) 

5 

7 

Bank Details for disbursement of funds. 
() Name of Bank 

8 

(ü) Account Holder's Name 
(in) Account Number 
(iv) Add1ress of Bank 

Declaration 

(V) IFSC Code 

Lake is Supports -19 fishs species, 73 birds 
species and other Widlife of adhav National 
Park, shivpuri 

This project will conserve BD of the Lake. 

1 IWe shal abide by the rules governing the project in case assistance is provided to 
melus from M.P.S.B.B for the above project. 

HDFC Bank Itd 
MPTFS Shivpuri 

50100286903743 

Final sanction and release of fund wil be subject to prior compliance of S. No. 8 

2. IWe shall obtain mandatory permissions required for under taking project in 
protected areas under Wildlife Protection Act, 1972 frorm the Chief Wildlife Warden 
and Principal Chief Conservato of Forests, M.P. prior to initiation of the prcject. 

3. IWe shal obtain specific permission for handling of any Wildlife or collection of 
sample from the Chief Widlife Warden and Principal Chief Conservator of Forests, 

M.P. prior to initiation of the project. 

Raj Mandir Bhavan Madhav Chock A.B road, 
Shivpuri 
HDFCOO00907 

4. WWe shall be responsible for ohtaining and comliance of all legal permrissions 
required under any other law applicable in relation to execution of the project. 
IWe shall complete the project within stipulated period. If l/we fail to do so and if 
Board is not satisfied with progress of esearch project Board may terminate the 
project arid ask for refund of amount received by 

¬. The above research project is nct funded by any other agency and funding support on 

( 

Fui audited Utiization Certificale wil be submitted at the end. 

melus. 

If I fail to comply with any of the above I shall we subject to procecution under the 
relavent the section of the Act along with a ban from Government funding in future 

forever. 

'cCr & Dírector 
Lion Project, Shivpuri 

the same will not be sought from any other agency. 
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1. 
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5i0ne 

4. d4vgfAcat, HI HVgG, fray 

2 

3 

4 

4ct- NGT Guideline 

Oalhs Cor:ASsiCK! 
Gwaior (.P.) . MADMÄV ivhiOL 

44 | Page 58



2 

45 | Page 59



4 

Shasna 

fArag feato/ |7-| -24 
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R9 lt6.aizst/2024 

Hrat:TyST T #JA-2/2024/591 fRrqytr fais/16.05.2024 

sfafaft: 

Id6/ai49T3/2024 

-0-n. 
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aths for 

email:- eewrdshivpuriayaho0.com 

aT12024 

T5. .1..Jrtr2024 
gfafef: 

5778wrdAU 

--000--

Ph.No. 17492-22135, 
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Shivpuri (P) 
Water Resouwces Sub ivisien No.2 Sub Divisionat (icer 

(R.S. Shejwa) 

Squ. 
2943900.00 

sqm. 
147000 00 

sqm. 
2796000M) 

1. 

QUy. 

Total 

35 

2130000 

2100 

0 0 

G,P.) 

Artaaa 

alhs. for High 

2 

Sut FieCa 

Jiha Sagar & Chandpatla 
in: haniei betwcen 
erc oÉ Jaikunbhi in 

(ieao: jalkumhiu in oU 

ani ha ctr complete 
alt ther chatges tur materials 

maternal uming inluding 
cemplete and dissa of 

inchdng temuving and ental 
water ily Irom water lodes 

Jalkumbli of Chaane 

Details of Estimate 

Particulars 

Clearance of Jallkumbhi from Chandpatha Tank, Sliivpuri 

905 

S.NO 
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IG89 l6.aizT/2024 

Hrt:TYT TT #At-2/2024/591 Frayt fais/16.05.2024 

gfafeft: 

IaGJUicTSI2024 

(dA 
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email:- eew rdshivpuriayahoo.com 
ari2024 

q*. .JI..JArÁ2024 
sfafaft:. 

5778wrdAU 

--000--& 

Ph. No, 47492-221354 
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SNO 

905 

Clearance of Jalikumbhi fronm Chanipatta Tank, Slhivpurí 
Particulars 

Details of Estimate 

Clearance of Jalkunbli 
wter lily trom water lodies 

Omplete and disal o 
tmtenal ty uing ncudn: 
all ote chatges to materials 

(i.a. bang) 
Sut fnyea 

N 

karc oi Jaikunbhi in 
HN hanne: helween 
Jakav Sagar & Chandpatla 
iaak wice a year 

oathsfor High 

ERJAL-SDO-WR-DN-2-2 48 

2100 

230000 

3S 

T'otal 

Quy. 

1. 

2706000 0 

sqm. 

147000 0O 

sqm. 

2943000.00 
Squ. 

(R.S. Shejwa) 
Sub Divisional qficer 

Waer Resowces `ub ivision No2 
Shivpuri ) 

incaling moving atd tental 
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USR INo 

9.05 

(learance of Jalkumtbhi from Chandpatha Tank, Siivpuri 
('aticalat's ot Item 

Clearance of Jalkumbhi 
iwater Lily fron1 water 
bodies ncluding removing 
and renta! Lost ef boat, 

Coniplete and 
disposa! of material by 
buning 1nctudiag ail other 
charges for materials and 

(V.S. Dang) 
Sub Engineer 

Clearance of Jalkunthi from 
(handpatha Tank and 

0aths (or High 

Abstract of cost 

Sat. sato Sharma 
0:7issioner 

- ) 

* EEJALSDO-WR-DN-2-2 147 

Oty. 

2943000 

sqri. 

$.00 

Unit 

Sqm. 

Amount 

Add 18% G.S.I. 

47!5000.G6 

0 Tota!i 14715000.00 
26+8Z00-00 

Grand Tota! 1736300.00 

(RS. ShejT) 
Sub Divisios ii 

Water Resours _ubisia No.2 
ShivpurP) 

machincry etc cornplete. 

corecting channel 
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rii/ST/2024 /39 

far 

gohAlT/SI/2024/ 
afafefy: 

ferryt, faia 19/01/ 2C24 

frag, caiS-19/0v2024 
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High 

email:- ceyrlshivpuriayalhn.com 

L5. ..JI..rá/2024 

5778wrdAU 

...j00-.. 

1"No.9742-221354 
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Mobile No. 9424794805, E-mail- fdnp. svp@mp. gov.in 
Gh5/U/2023/1217 

uft. 

(qrayr ) 

G-1i (3.) 

CSR Proposal 2023-24 

b:CC (OAfseapiWld LateSR Popad-2023-24V4s.PXF WL BPL dog 

fray fe6/16.05 2023 
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B 

2 sRG ISh (kridn electric bike) 

3 

C 

CSR (Carporate Social Responsibility) PROPOSAL 

(AlI Terain Vehicle Polaris ) 

sUzU Vehicle 

20 

FACCF _Oice\Exp|Wild Life\CSR Propast-z023-24\csr proposal (111 

1.5 

30.0 

40.0 

10 

1 

1 

100 

15 

30.0 

40.0 

)29) 
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D 

Weed Harvester) 

E 

Classic Mosquito Net for Double Bed 
949 per piece) 

(Miton Duo DLX 1000 Thermosteel 
1099 per piecej 

àztvat qsÁ (M-100 ,L-100) 

10 hy (Standard Size) 

11 fcST dT (Standard Size) 

125 

LS 

0.01 

0.011 

0.008 

FACCE_Ofice\Exp\Wild ife\CSR Propasi-2023-24\csr proposal (111 

0.003 

0.01 

1 

250 

250 

250 

250 

100 

gats ior) 

125 

170.0 

3 

CSmt. Anita Sharma 
?loahs CaASSioner 

G:lior (M.P.) 

28 

2.0 

0.8 

Hign 

L.0 
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13 

(Solar Panel Powered Fan, DC 5V USB) 

14 T (M-100,L-100) 

16 

Safari Flash Casual Backpack, 26 Itr 

15 (XXSSIER Aluminum 7 Mode 

19 

Rechargeable Solar LEC) 

(8ajaj Popular Eco, 2-Burner 
Open Stainless Steel) 

17 faG (Standard Size) 

18 FN ajH 4ST (4'x6) 

20 te (5 e; 

23 alcà (15 ic) 

0.019 

0.008 

0.014 

0.013 

0.0261 

0.015 

0.019 

0.02 

FACCF Ofice\Exp\V/id ife\CSR Propasl-2023-24\cse proposal (111 

0.07 

0.05 

0.15 

0.04 

100 

250 

250 

250 

30 

60 

30 

60 

60 

60 

30 

60 

TOTAL 

Grand Total 

1.9 

2.0 

3.5 

3.3 

0.8 

0.9 

0.6 

1.2 

4.2 

3.0 

4.5 

2.4 

37.20 

517.20 
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HR. 1.4... tyretzuw2024 

Wf-prer frayt T 4A #H0G 122 fei 13-02-2024| 

q5. ufaferft : igqufrUI2024 

4hs 

): 

2024 

CsicNer 
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MADHAV 

07492-223379, mob :9424794805, E-mall- fdmnp.svp@mp.gov.in 

H0/ 2/ 2024/ )) 

afa, 

NMDC rf Weed Harvesting Machine ha pVÀ ÍaË | 

sths 

-00 

3TG: YIY A 3THf 5. 100 lG VINI Weed Harvesting Machine 

(BTY TR ) 

Ris ufrart, Rray 

30 
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MADHAV 

GHHTH//a/2024/2039 
ufd. 

07492-223379, mob : 9424794828, E-mail- fdmnp.svp@mp.gov.in 

y.37H06/T/.fa/2024/2030 
ufafeifs:-

CAUsersunrDcsktopDlo madauL.doc 

-00 

fraya, feafo/18|-2024 

Rragi, RAi/18-2024 
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Ramsai CONVENIION ON WETLIANDS 

CONVENIION 
SUR 
LES 

ZONES 

HUMIDES 

CONVENCION 

SOBRE 
LOS 

HUMEDALES 

(HAmsit, Iran, 197!) 

This 
is 
to 

certify 
that 

Saktya Sagar 

has 

been 

designated 
as 
a 

Wetland 
of 

International 

Importance 

and 

has 

been 

inctuded 
in 

the 

List 
of 

Wetlands 
of. 

International 

lmportance 

established 
by 

Article 

2.1 

ofthe 

Convention. 

This 
is 

site 

No: 

2483 

Martía Rojas Urrego 
Secretary General 

Convention on Wetlands 

Date 
of 

designation: 
07 

Janvory 

2022 
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MP 
TIGER 
FOUNDATION 

SOCIETY 

To, 

Ref/ MPTrS/ 6a7 

Shri. P. Shyam 
NMDC Ltd. 

Hyderabad 

Subject: 

Ref: 

Madhya Pradesh Tiger Foundation Samiti 
Reg. No. 4263/97 

Olo Principal Chief Conservator of Forest (Wildlife), Madhya Pra�esh 
CG-05, C-Block, Ground Floor, Van Bhavan, Link Road No,-2, Tulsi Nagar, Bhopal (462003) 

Requirement of Weed Harvesting Machine for eradicatíng water hyacínth in 
Sakhya Sagar Reservoir under Madhav National Park. 
I. Your Official Letter No/HO/CSR/S01 dated: 01.11.2023 

Copy to: 

2. ACCF & Director Lion Project, Madhav NP Letter No/Expenditure 2024/2011 
Dated 18.07.2024 

With reference to the lerter cited above, the proposal for the construction of a boundary 
wal in Madhay National Park, with a fength of 13.6 km, had been previously submitted and funds of 
Rs. 13.32 crore were sanctioned by NMDC under CSR. We are thankful to you for this fruitui 
contribution. 

Date.24Jzp24 

For the proposed work, tenders were invited through the MP-E Tender Portal and the project was 
initiatedat the lowest rate. As a result, an estimated balance of Rs 1.DD Crore wil be avaiable ypon 

the completion of the construction of a concrete wall with wire fencíng and a watch tower. 

Encl: As above. 

Currently, the Sakhya Sagar Reservoir within Madhav National Park, Shivpuri, is experiencing a 
significant issue with the spread of water hyacinth. This invasive plant is deteriorating the water 
quality of the reservoir, posing a threat to the habitat of both wild and aquatic animals. To addiress 
this, a Weed Harvesting machine, estimated at Rs. 1.00 crore, is essential to eradicate the water 
hyacinth from the reservoir. 

Jn liga uf the anticipated balance amount from the boundary wall project, we request your approval 
to utilize the remaining funds for the purchase of the Weed Harvesting Machine. 

We appreciate your prompt attention to this matter and look forward to your positive response. 

1. APCCF & Director Lion Project, Madhav National Park 

For information and necessary action. 

CAUsers\hp\Desktop\MPTFS N OFFICE WORK\MPTES Engish Letter head.doc 

Regards 

(Subharanjan Sen) 
PCCF & CWLW (Wildlife) 

Madhya Pradesh 

Bhopal, Date 24-7 2e24 

PCCF & CWLW (Wildlife) 

Email: mptigerfoundation@mp.gov.in, Phone no.. 0755 2674318 
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2) Bio Treatment/ bio remediation via specific plants:- A project in 
collaboration with the NGO �For-Rest" is also under pipeline to get rid of 
water hyacinth and other pollutants from the upstreams of the Sankhya Sagar 
lake through Bio Treatment/ bio remediation via specific plants at the stretch 
of approx 2.0 km long canal connecting Jadhay sagar & Sankhya Sagar Lake. 

Bio remediation successfully applied in many water streams in the 
country and results has been found quite satisfactory. 

Sankhya Sagar catchment 
Wite a desontn fr vu mac 

Figure-12 

$4 

Proposed 
area t0 be 

treated 

Nem Danda tT 

Lagend 
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Proposed Long term Sustainable Solutions involves: 

) Sewage disposal through a channel to Sewage treatment plant 

2) Primary treatment of water before it enters Jadhav Sagar Lake 

(3) 

3) Stopping all types of solid waste disposal in Sankhya Sagar, Jadhav Sagar, and 
Madhav Sagar lakes. 

4) Biological treatment of Sankhya Sagar, Jadhav Sagar, and Madhav Sagar lakes 
infested by the water hyacinth through reeds like Phragmites which will control the 
growth of water hyacinth and provide habitat to aquatic species like mugger and 
aquatic birds. 

5) Stream treat1ment in the water channel connecting Jadhav Sagar and Sankhya Sagar 
through Re-meandering. This stream Restoration treatment method will adopt a 
combination of microbes, sunlight, and oxygen manipulation which is found in stable 
streams. The main advantage of natural treatment is that it is environmentally 
friendly and uses natural processes to purify water. Restoration used natural materials 
like rock, logs, and native plants to restore the stream channel before it enters the 
Sankhya Sagar Lake. 

6) Conservation Consciousness in the local community, for the entire plan of lake 
rejuvenation throughout the work through meeting and group discussions and through 
other creative mediums like nukkad nataks, display boards etc. 

7) Participation of local community in the lake rejuvenation work, like making local 
active volunteers group to ensure the sustainability of the work. 

Project Timeline- 5 Years & active restoration- 2 Years 
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Schematic Diagram of proposed Bio remediation: 

Wetland Zones 
Upland: 
Chaacteere1 by nndy shrut 

Figure-13 

Shrub: 

l. Criticality of the proposed solution 

Wetland authorities 

Forest department 
Local community 

Wet mendow: 

Hhos And herts 

Active participation of all the stakeholders is required for the sustainable solution like 
Local municipal body/ bodies 

Expected Outcomes 

Emergent: 

water hyacinth naturally. 

Aquatie: 

fe w Soteg loros 

Any other local body having authority over lakes associated. 

Growth of natural native reeds in the lakes which will control the growth of 

Revived and rejuvenated lakes with restored biodiversity in the long term 
Active local community involved in the lake conservation 
Disposal of treated sewage in the downstream area with no harmful ecological 
effects on lakes. 
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B. Long Term sustainable Solutions: -

1) Treatment through bio- bug:-A natural bio bug which is already developed and tested by Central Weed Research Institute, Jabalpur MP proposed to be introduced at the source of Water hyacinth at Jadhav Sagar Lake which is situated in revenue area and connected with Sankhya Shar Lake through a canal of 2.0 km length 

Figure-I 1 Source-lnternet 

1. Proposed Long term Sustainable Solutions involves: 

1) Introduction and incubation of the Bug in sufficient quantity at Jatdhav Sagar. 

R10 

2) According to the previous study 25000 bugs have been found sufficient in the infested area of 01 hectare. 

3) Bugs multiply and feed on stem of the water hyacinth and retard its growth. 
4) The bugs do not have other host therefore it grow only on water hyacinth. 
5) It is also found over long study that the bugs also not affected the other vegetation 
and living creatures except the water hyacinth. 
6) Conservation Consciousness in the local community, for the entire plan of lake 
rejuvenation throughout the work through meeting and group discussions and through 
other creative mediums like nukkad nataks, display boards ete. 

Project Timeline- 4 Years & active restoration- 2 Years 
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$-Art-ropcb-gunah mp.gov.in, ro.mppcbguna26Dgmail.com 
TY . 07544 274098 

Thaic5 222 

u. 

Email : ddrnnp svp@mp gov. in 

Äcal:-1} Hii. Uslà uz 143/2015 (os) 3rCar feeiip 29.03.2016 

(2) ATd. Jeal leil ugta dullZ À GIA WP 7100/7024 

(3) 3Tuhi 

Report) 31TU) 3'2 àfàa i 

0aths 

bHio/et.-2/2024/57 5, àNAT j 04.05.2024 

C 
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Hign 
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alin1ty as CaC03 

Parameter 

monical Nitrogen 
C3is7C) 

Chemical Oxygen Demand 

Chlonde 

Conductvity 

CisSclved C'xyger 
ecal Colitom 

Caicur tia dnss as CaC03 MgiLts 

|Magncsium Hardness as 
CACO3 

PhosphatG 

20 

21 

Potassum 

6 Suiphate 

|Sodium 

|Suspended Solids 

Temperature 

Regional Office MP. Pollution Control Board Guna 

Total coliform 
Total Dissolved Solids 

22 Total Solids 

23 Turbjdryy 

Sample Description : Sankhya sagar at shivpuri 

mg 

5aloni Khcmariya) 
Chemisi 

ngi 

Total iardness as CaCO3 

Water Quality Compretive Report 

Unit 

Jmg 

Duration : Jan 2024 to Apr 2024 

Img! 
micromholcm 

mgi 
MPN/100 mi 

Mgl.ts 

mgi 
ip! Units 

|mgl! 
Jmg/ 
mgl 

mgl 

mgA 
Centigrade 
MPN/100 ml 

mgA 

mgl 
N.TU. 

, 

Jan 

(10-01-24) 
110 

7) 

14 

45 

302 

30 

1.25 

7 59 

9 25 

1.3 

175 

9.7 

21 

20 

24 

245 

100 

266 

Feb 

(14-02-24) 
115 

G45 

80 

13 

44 

374 

18 

3 

30 

1.15 

7 65 

0.12 

1.16 

78 

0.18 

21 

22 

18 

235 

110 

256 

2 

March 

(13-03-24) 
220 

300 

56 

58 

460 

66 

078 

i4 

1.52 

10 76 

12.77 

74 

2? 

24 

300 

368 

374 

24 

April 
(16-04-24) 

Chcms: 

110 

434 

3 

10 

13.3 

24 

33 

460 

170 

530 

3 
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3 
561 

18% 

480 

36 

20 

80 

14. 

10. 

1.4 
1.3 
7.2 

1.2 

50 

3 

7.2 

75C 

52 

58 

13 

1.9 

0.97 

200 

Dec 

2.2 
425 

344 

361 

24 

25 

64 

14 
11.56 

1.25 
1.3 

7.26 
0.94 

56 

7 

560 

88 

54 

288 

1.8 

0.77 

230 

Nov-23 

2.6 
480 

292 

404 

24 

25 

76 

14 

2 

1.26 
1.35 

7.7 
1.42 

52 

6 

7 

630 

54 

240 

1.6 

132 

230 

Oct-23 

3 
580 

200 

520 

36 

23 

60 

144 
11.26 

1.3 

: 1.4 
7.34 

1.1 

50 

3 

7.4 

820 

54 

44 

150 

1.4 

0.98 

210 

Sep-23 

2.4 

398 

189 

345 

0 

24 

53 

14 

11 

1.2 
1.2 

7.88 
0.6 

56 

652 

32 

133 

0.85 

150 

Aug-23 

1.8 

436 

412 

378 

24 

25 

58 

12.48 
10.25 

1.46 
1.21 

7.38 
0.77 

64 

6 

7 

590 

87.34 

135.6 

348 

1.6 

0.71 

220 

Jul-23 

2 
605 

484 

540 

25 

65 

14.0 
10.40 

1.60 
0.70 
7.35 

0.90 

86 

7.8 

840 
87 

96 

398 

1.6 

0.8 

230 

Jun-23 

2.4 
565 

482 

500 

25 

65 

14.15 

10.4 
1.6 

0.7 
7.25 

(0.9 

82 

7 

770 

87.4 

86.38 

400 

16 

08 

220 
May-23 

3 
262 

155 

233 

22 

24 

17.5 
15.8 

2.2 
1.5 

7.62 
1.5 

55 

8.5 

380 

67 

24 

100 

1.7 

1.2 

160 

Apr-23 

312 

170 

278 

22 

34 

12.6 

11.8 

1.1 

1.3 
7.87 

0.8 

60 

7. 

440 

85 

22 

110 

1.8 

0.9 

180 

Mar-23 

7 
263 

160 

237 

| 
19 

26 

17.1 

16.03 
2.11 

1.6 
7.61 

1,45 

70 

8.7 

410 

65 

25 

90 

1.6 

1.25 

165 

Feb-23 

284 

414 

220 

18 

64 

15.34 

11.24 
1.24 

1.4 
7.38 

1.37 

54 

7.2 

340 

56 

44 

360 

1.4 

1.2 
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MPN/100 ml 
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Calcum 

B.O.D (3 

2Nitrogen 
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CaCO3 
|AIkalinitly 3s 

Par |Sr No 

( 
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Designated Best Use Water Quality Criteria 

Designated-Best-Use 

Drinking Water Source without 

bonventional treatment but after 

isinfection 

Outdoor bathing (Organised) 

Drinking water source after 
onventional treatment and disinfection 

Propagation of Wild life and Fisheries 

Irigation, ndustrial Cooling, 
Controlled Waste disposal 

Class of 
water 

-
A Total Coliforms Organism MPN/I00ml shall be 50 or less 

pH betwcen 6.5 and 8.5 

Criteria 

Dissolved Oxygen 6mg/l or more 
Biochemical Oxygen Demand5 days 20C Zmg/l or less 

Total Coliforms Organism MPN/100ml shall be 500 or less pfi 
between 6.5 and 8.5 Dissolved Oxygen Sngl or mTre 

Biochemical Oxygen Demand5 days 20C }mglor less 

Total Coliforms Organism MPN/100ml shal! be 5000 or less pH 
between 6 to 9 Dissolved Oxygen 4mg/l or ntore 

Biochenical Oxygen Demand 5 days 20C 3mg/l or less 

pli between 6.5 to 8.5 Dissolved Oxygen 4ngl or riore 

Free Ammonia (as N) 1.2 mgil or less 

pH betwwn 6.0 to 8.5 

Electrical Conductivity at 25C micro mhos/cm Max.2250 

Sodium absorption Ratio Max. 26 

Boron Max. 2mg/l 
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1. 

2 

(1) 

G.S.R. 742(E).--- In exercise of the powers conferred by sections 6 and 25 of the 

Environment (Protection) Act, 1986 (29 of 1986), the Central CGovernment hereby makes 
the followìng rules further to amend the Environment (Protection) Rules, 1986, namely. 

90. 

(2) 

THE GAZETTE OF INDIA : EXTRAORIDINARY 

() 

MINISTRY OF ENVIRONMENT AND FORESTS 

NOTIFICATION 

New Delhi, the 25th Septembxer. 2000 

1. 

In the Environment (Protection) Rulcs, 1986, 

These nules may be called the Environment (Protection) Amendment 

Rules, 2000. 
Save as otherwise provided in this notification, they shall come into force 

on the date of their publication in the Oficial Gazette. 

Standards for coal mines 

In Schedule I, after serial number 89 relating to Noise standards for fire 

crackers and the entries relating thereto, the following serial numbers and 

entries shall be inserted, namely: 

Air Quality Standards 

[PART --SeK 3() 

The Suspended Particulate Matter (SPM), Respirable Farticulate Matter (RPM). 

Suiphur dioxide (SO,) and Oxides of Nitrogen (NOx) concentration in downwind 

Girection considering predominant wind direction, at a distance of 500 metres 

from the following dust generating sources shall not exceed the standards 

specified in the Tables I, II and (ll given below: 

Dust Generating Sources 

Loading or unlozding, Haul road, coal transportation road, Coal handling plant 

(CHP), Railway sliding, Blasting, Drilling, Overburden dumps, or any other dust 

generating external sources like coke ovens (hard as well as soft), briquette 

industry, nearby road etc. 

Gaths 

/ SuAita Sharma 
omcissioner 
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THE GAZETTE OF INDIA : EXTRAORDINARY 

93. Primary Water Quality Criteria for Bathing Waters. 

In a water body or its part, water is subjected to several types of uses. Depending 
on the types of uses and activities, water quality criteria have been specitieo lo 
determine its suitability for a particular purpose. \Among the various types 0f USs 
there is one use that demands highest level of water quality or purity and th¥t is 
termed as "Designated Best Use" in that stretch of water body. Based on this,. 
water quality requirements have been specified for different uses in terms of 
primary water quality criteria. The primary water quality criteria for bathing water 
are specified along with the rationale in table 1. 

1. Fecal Coform 
MPN/I00 mi: 

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER 
(Water used for organised outdoor bathing) 

CRITERIA 

2. Fecal Sreptococci 
MPN/100 ml: 

2. çH: 

Table 1. 

3. Dissolved Jxygen: 

500 (desirable) 
2500 (Maximum 
Permissibie) 

100 (desirable) 
500 (Maximun 
Pennissible) 

Between6.5 -8.5 

(PAR (-SEc S(1)1 

5 mg/l or more 

4. Biochemical Oxygen 3 mg/l or less 
denand 3 day,27°C: 

RATIONALE 

10 ensure low sewage contarm1nauon. 
Fecal cclifor1n ad fecal streptococci are 
considered as they reflect the bacterial 

pathogenicity. 

The desirable ard perm1ssible limiis are 

suggested to allow for fluciuation in 
such environmcntal conditicns 

scasonal change. changes in 
conditions etc. 

flow 

The range provides prctection to the sk1n 
and delicate organs like eves, nose. ears 

ete. which are dircctly exposed during 
outdoor bathing. 
The Iminimunn dissolved oxvgen 

mgl ensures concentration of 5 
reasonable freedom from oxYgen 
consuming organic poluton 
immediately upstream which 

necessary for preventing production of 
anaerobic gases (obnoxious gases ) from 

sediment. 
The Biochemical Oxygen Demand of 3 

mg/l or less of the water ensures 
reasonable reedom rom oNTgen 
demanding pollutants and prevent 
production of obnoxious gases"; 
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       Jadhav Sagar Lake Latest Dron picture   
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Sankhya Sagar Lake In Madhav National Park Shivpuri 
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Madhav Lake In Madhav National Park Shivpuri  
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back button 

Case Type 

A 

Filing Number 

Registration 
Number 

Skip to Navigation Skip to Main Content 

A A+ 

CNR Number 

Case Status 

Court Orders 

Cause List 

Download eCourts Services App: 

Caveat Search 

Location 

A 

3406/2024 

A 

39/2024 

Language 

Search Menu 

Back 

District and Sessions Court, Shivpuri 

UN CR - UNREGISTERED-CRIMINAL 

Case Details 

Site map 

Filing Date 

Do not use browser toolbar reload o 

Registration Date: 

08-07-2024 

08-07-2024 
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CNR Number 

First Hearing Date 

Next Hearing Date 

Case Stage 

Court Number and 

Judge 

MP330010038962024 (Note the CNR number for 
future reference) 

08th July 2024 

Case Status 

24th December 2024 Date Not Updated 
Matter Relating to Recording of Evidence in Criminal Matter 

41-V Civil Judge Class-II 

1) Nagar Palika Parishad Shivpuri 

Petitioner and Advocate 
1) Madhya Pradesh State Pradushan Niyantran Board Throgh-Saloni Khemariya Advocate- Sunil Kumar Jatav 

Respondent and Advocate 

2) Keshav Sengar Chief Muncipal Officer, Nagar Palika Parishad 
3) Shailesh Avasthi, Chief Muncipal Officer, Nagar Palika Parishad Shivpuri 
4) G.P. Bhargava Prabahr Nagar Palika Parishad 

5) K.K. Pateriya CMO Nagar Palika Parishad Shivpuri 

6) G.P. Bhargava Chief Muncipal Officer, Nagar Palika Parishad 

7) K.K Pateriya Chief Muncipal Officer, Nagar Palika Parishad 

8) C.P. Rai Chief Muncipal Officer, Nagar Palika Parishad 

9) G.P Bhargava Chief Muncipal Officer, Nagar Palika Parishad 

10) Ranveer Kumar Chief Muncipal Officer, Nagar Palika Parishad 

Sub 

Acts 

Stage 

View QR Code/ 
Cause Title 

Prosecution 
Evidence 

ynder Ac 

Wat 
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Under Act(s) 

Water (Prevention and Control of Pollution) Act 
1974 

Judge 

I Civil Judge Senior Division and 
Chief Judicial Magistrate 

I Civil Judge Senior Division and 
Chief Judicial Magistrate 

Civil Judge Senior Division and 
Chief Judicial Magistrate 

Registration 
Number 

39/2024 

About Us 

Newsletter 
Forms for Advocates 

Help Videos 
Site map 

Contact Us 

Transfer 
Date 

14-11-2024 

Web Information Manager 

Business on 
Date 

Case History 

08-07-2024 

14-09-2024 

Under Section(s) 

15-10-2024 

25, 44, 45A 

Hearing 
Date 

14-09 
2024 

15-10 
2024 

24-12 
2024 

Purpose of Hearing 

Miscellanceous matters not defined 

otherwise 

Case Transfer Details within Establishment 

Miscellanceous matters not defined 
otherwise 

Matter Relating to Recording of 
Evidence in Criminal Matter 

From Court Number and Judge 

6-| Civil Judge Senior Division and Chief 
Judicial Magistrate 

Privacy Policy 

Terms and Conditions 

Copyright Policy 
Hyperlinking Policy 

Accessibility Statement 
Screen Reader Access 

Disclaimer 

To Court Number 

and Judge 

41 -V Civil Judge 
Class-ll 
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From : Legal Cell <legalcell.pcb@mp.gov.in>

Subject : ATR by MP PCB filed in compliance of order dated 12.12.2024 in OA 164-2024

To : abhayjainnlu <abhayjainnlu@gmail.com>, rashikanarain
<rashikanarain@gmail.com>

Cc : parul bhadoria04 <parul.bhadoria04@gmail.com>, harnengt
<harnengt@gmail.com>, ED EPCO EPCO Bhopal <ed.epco@mp.gov.in>, Sanjay
Shukla <psuaddmp@mpurban.gov.in>, dmshivpuri dmshivpuri
<dmshivpuri@nic.in>, cmoshivpuri@mpurban.gov.in, Field Director Madhav
National Park <fdmnp.svp@mp.gov.in>, ro mppcbguna26
<ro.mppcbguna26@gmail.com>

Email Legal Cell

ATR by MP PCB filed in compliance of order dated 12.12.2024 in OA 164-2024

Tue, Feb 11, 2025 12:34 PM

1 attachment

Sir/Madam 

Please find enclosed the ATR filed in OA 164-2024 (Jagrat Agarwal v MOEF&CC & Ors.) filed in complaince of order
dated 12.12.2024. This mail may be treated as proof of service. 

Regards 

Legal Section 

MP PCB 

ATR in 164-2024 CZ in compliance of order dated 12.12.24.pdf
6 MB 

Raghvendra singh
Typewritten Text
PROOF OF SERVICE

Raghvendra singh
Typewritten Text
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